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NHRC, India takes suo motu cognizance of the reported death of a speech and
hearing impaired gang rape victim in Ghaziabad district, Uttar Pradesh

Press release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
death-speech-and-hearing-impaired

New Delhi: 27th August, 2025

NHRC, India takes suo motu cognizance of the reported death of a speech and hearing
impaired gang rape victim in Ghaziabad district, Uttar Pradesh

Issues notices to the DGP, Uttar Pradesh and DM, Ghaziabad, calling for a detailed report
on the matter within two weeks

The report expected to include the status of the investigation and compensation, if any,
granted to the victim’s family

The National Human Rights Commission (NHRC), India, has taken suo motu cognizance
of a media report that a speech and hearing impaired gang rape victim was found dead
at her house in Ghaziabad district, Uttar Pradesh on 21st August, 2025. Reportedly, she
was subjected to gang rape by two men in the Loni area of the district on 18th August,
2025.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Director General
of Police (DGP), Uttar Pradesh and the District Magistrate, Ghaziabad, calling for a
detailed report on the matter within two weeks.

According to the media report carried on 22nd August, 2025, the victim was undergoing
treatment at the Institute of Human Behaviour and Allied Sciences, Delhi. The two alleged
perpetrators have been arrested, who had abducted her when she was walking alone on
an isolated stretch and sexually assaulted her.
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NHRC Issues Notices to UP govt over Gang Rape and Death of Disabled Woman

https://theindianawaaz.com/nhrc-issues-notices-to-up-govt-over-gang-rape-and-death-
of-disabled-woman/

Aug 27, 2025

The National Human Rights Commission (NHRC) has issued notices to the Chief
Secretary and Director General of Police (DGP) of Uttar Pradesh over the reported gang
rape of a speech and hearing impaired woman. Taking suo motu cognisance of a media
report, the commission has sought a a detailed report on the matter within two weeks. It
said that the victim was found dead at her house in Ghaziabad, Uttar Pradesh, on the
21st of this month.

It added that the two alleged perpetrators who had abducted her when she was walking
alone on an isolated stretch and sexually assaulted her have been arrested. The
Commission has observed that if the contents of the news report is true, it raises serious
issues of violation of human rights.
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NHRC takes suo motu cognisance of death of gang rape victim in Ghaziabad

https://english.publictv.in/nhrc-takes-suo-motu-cognisance-of-death-of-gang-rape-
victim-in-ghaziabad/

Last updated: August 27, 2025 11:21 pm
Public TV English

NEW DELHI: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report on the death of a speech-and hearing-impaired gang rape
victim at her home in Uttar Pradesh’s Ghaziabad, on August 21.

Reportedly, she was subjected to gang rape by two men in the Loni area of the district on
18th August, 2025.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Director General
of Police (DGP) of Uttar Pradesh and the District Magistrate of Ghaziabad, calling for a
detailed report on the matter within two weeks.

The NHRC has issued a notice to the DGP, Uttar Pradesh and DM, Ghaziabad, calling
for a detailed report on the matter within two weeks. The report is expected to include the
status of the investigation and compensation, if any, granted to the victim’s family.

According to the media report carried on 22nd August, 2025, the victim was undergoing
treatment at the Institute of Human Behaviour and Allied Sciences, Delhi. The two alleged
perpetrators have been arrested, who had abducted her when she was walking alone on
an isolated stretch and sexually assaulted her.

Earlier in the day, the NHRC took suo motu cognisance of media reports on the death of
a 22-year-old Zimbabwean student, who succumbed to injuries at AIIMS Bathinda after
being allegedly assaulted by a group of men in Punjab’s Bathinda district.

The victim, identified as Ziweya Leeroy, was pursuing graduation at Guru Kashi University
in Talwandi Sabo town. According to reports, Leeroy was allegedly attacked on August
13, 2025, following an altercation with a security guard at the university.

Police said Leeroy was assaulted by the guard, identified as Dilpreet Singh, along with
eight others. He had been undergoing treatment at AIIMS Bathinda but died on August
21, 2025. An FIR has been registered in the case.

Taking note of the incident, the NHRC observed that the reported facts, if true, raise
serious concerns regarding the violation of human rights and the safety of foreign
students studying in India.

The Commission has issued notices to the Director General of Police, Punjab, and the
Registrar of Guru Kashi University, seeking a detailed report within two weeks.
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The NHRC has asked the authorities to provide information on the circumstances leading
to the assault, the action taken against the accused, and the measures being
implemented to ensure the safety of international students on campus. (ANI)
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NHRC seeks report on death of gang rape victim in UP’s Ghaziabad

https://www.ap7am.com/en/107905/nhrc-seeks-report-on-death-of-gang-rape-victim-in-
ups-ghaziabad

27-08-2025 Wed 21:12 | National | IANS

New Delhi, Aug 27 : The National Human Rights Commission (NHRC) has sought a report
from the Uttar Pradesh Director General of Police (DGP) and Ghaziabad District
Magistrate (DM) within two weeks regarding the death of a speech and hearing impaired
gang rape victim.

The victim was found dead at her residence in Ghaziabad district on August 21, exactly
three days after she was allegedly gang-raped by two men in the Loni area.

The apex human rights body took suo motu cognisance of the incident, noting that the
victim had been undergoing treatment at the Institute of Human Behaviour and Allied
Sciences (IHBAS) in Delhi.

In a press statement, the NHRC said that the contents of the press report, if true, raise a
serious violation of human rights.

It issued notices to the Uttar Pradesh DGP and Ghaziabad DM calling for a detailed report
on the matter within two weeks.

According to a media report published on August 22, the two alleged perpetrators, who
had abducted the woman while she was walking alone on an isolated stretch and sexually
assaulted her, have been arrested.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in the International Covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.
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NHRC takes suo motu cognisance of death of gang rape victim in Ghaziabad

https://www.aninews.in/news/national/general-news/nhrc-takes-suo-motu-cognisance-
of-death-of-gang-rape-victim-in-ghaziabad20250827182344/

ANI | Updated: Aug 27, 2025 18:23 IST

New Delhi [India], August 27 (ANI): The National Human Rights Commission (NHRC) has
taken suo motu cognisance of a media report on the death of a speech-and hearing-
impaired gang rape victim at her home in Uttar Pradesh's Ghaziabad, on August 21.
Reportedly, she was subjected to gang rape by two men in the Loni area of the district on
18th August, 2025.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Director General
of Police (DGP) of Uttar Pradesh and the District Magistrate of Ghaziabad, calling for a
detailed report on the matter within two weeks.
The NHRC has issued a notice to the DGP, Uttar Pradesh and DM, Ghaziabad, calling
for a detailed report on the matter within two weeks.
The report is expected to include the status of the investigation and compensation, if any,
granted to the victim's family.

According to the media report carried on 22nd August, 2025, the victim was undergoing
treatment at the Institute of Human Behaviour and Allied Sciences, Delhi. The two alleged
perpetrators have been arrested, who had abducted her when she was walking alone on
an isolated stretch and sexually assaulted her.
Earlier in the day, the NHRC took suo motu cognisance of media reports on the death of
a 22-year-old Zimbabwean student, who succumbed to injuries at AIIMS Bathinda after
being allegedly assaulted by a group of men in Punjab's Bathinda district.
The victim, identified as Ziweya Leeroy, was pursuing graduation at Guru Kashi University
in Talwandi Sabo town. According to reports, Leeroy was allegedly attacked on August
13, 2025, following an altercation with a security guard at the university.
Police said Leeroy was assaulted by the guard, identified as Dilpreet Singh, along with
eight others. He had been undergoing treatment at AIIMS Bathinda but died on August
21, 2025. An FIR has been registered in the case.
Taking note of the incident, the NHRC observed that the reported facts, if true, raise
serious concerns regarding the violation of human rights and the safety of foreign
students studying in India.
The Commission has issued notices to the Director General of Police, Punjab, and the
Registrar of Guru Kashi University, seeking a detailed report within two weeks.
The NHRC has asked the authorities to provide information on the circumstances leading
to the assault, the action taken against the accused, and the measures being
implemented to ensure the safety of international students on campus. (ANI)
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NHRC Issues Notices to UP Officials Over Alleged Gang Rape and Death of
Disabled Woman

https://www.newsonair.gov.in/nhrc-issues-notices-to-up-officials-over-alleged-gang-
rape-and-death-of-disabled-woman/

Site Admin | August 27, 2025 6:47 PM

The National Human Rights Commission (NHRC) has issued notices to the Chief
Secretary and Director General of Police (DGP) of Uttar Pradesh over the reported gang
rape of a speech and hearing impaired woman. Taking suo motu cognisance of a media
report, the commission has sought a a detailed report on the matter within two weeks. It
said that the victim was found dead at her house in Ghaziabad, Uttar Pradesh, on the
21st of this month.

It added that the two alleged perpetrators who had abducted her when she was walking
alone on an isolated stretch and sexually assaulted her have been arrested. The
Commission has observed that if the contents of the news report is true, it raises serious
issues of violation of human rights.
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gang-rape-case-in-ghaziabad-the-commission-sought-a-response-from-the-district-
officer-557052
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Edited by Shreyansh Choubey

ISR AHAIIBR AN A IR U & TMiorreTe # U b SR GrHfodh g&hH UlfSdr o
Hid & A T Td: Y9 forn 7. THu=emRadt 3 uep Hifgar fRuid wR wq: 99 foran B, foras
HEI T fob 21 3R 2025 DI IR YR & TorATEIG fordt § U b §1eR AMH[EH TR
fifgar eH R # g urg 18 R WifSar T 18 SR 2025 Y AT &R H &Y wfFaal gRy
TRU &1 RIGR F901 T7 U1, SN 7 IR U & Gy AgIHeRIa 3R Miormerg &
iRt B Aifeq SR o <1 Jwre | faxga Rulé 31 B a1 R,

Tferd 1 TR $iR 33 R TR SR

o ot S fRufa oiR TSt & ufkar &1 gamas fear mar a1 78 9@ IHeR! JF §.
difgar &1 facelt & Sfeeye it ggu- fogfotR U siase UiEds O Sarsl oxal gt o,
ORIl o HaTfad gadt e afR 3R AT 0 2, aF af SRR fo 1 9Te eR ¥ fRed St
R U & a1 18 S Rd &I a8 ot 3R g gU U & e TTid ugd s . uReHl &1
3R & o a8t I9d A1 TRy a1 TN, a1 81 et uikor! o Ganad g W IifiA
3RIY T 5.

RS & GaTfad = dl T ¥ 396! THHTSAR fordt 7% 71 8t Afswa gan. did & aie &
S A 3P WA P A ST L. 3 AHA H A & G bl gfer 3 e WS & a1 IRTR
o, Afgd T yddiR SR dR Rig It Hien g 39 9%, farht 79 f8R, at & w0 o
QI 1 U5 83 ©.

I P U g A 2 39y dHR, 2 WAl BRY, 2 el PRIy R I Bt e

e d SRIAG Bl ©.



https://bharatexpress.com/legal/nhrc-took-suo-motu-cognizance-of-a-deaf-and-mute-gang-rape-case-in-ghaziabad-the-commission-sought-a-response-from-the-district-officer-557052
https://bharatexpress.com/legal/nhrc-took-suo-motu-cognizance-of-a-deaf-and-mute-gang-rape-case-in-ghaziabad-the-commission-sought-a-response-from-the-district-officer-557052
https://bharatexpress.com/legal/nhrc-took-suo-motu-cognizance-of-a-deaf-and-mute-gang-rape-case-in-ghaziabad-the-commission-sought-a-response-from-the-district-officer-557052

Page No. 0, Size:(0)cms X (0)cms.

S% NEWS NATION, Online, 28.8.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

News Nationa

misTaTETe # Io-aftR TRy difsar 1 did w® T W, gut Steidt & v
qfew

https://www.newsnationtv.com/Ghaziabad-Me-Mook-Badhir-Gangrape-Peedita-Ki-Maut-
Par-NHRC-Sakht-UP-DGP-Ko-Bheja-Notice--20250827183110/

Written by IANS | 27 Aug 2025 20:40 IST
5 faeeh, 27 SR (SMRUTALH) | AP AFAIIGR RN (TSR 7 IW U &
miorareTe e # U gob-afR AR difgdr o dfery did & e & wd: S forar g1
AN A 39 A H IR U & Yo HeTHeRI (Sl 3R mioarerg & e
(ST BT AT IR I &1 gl & HiaR faga Ruic arf g1

g YT 18 3R P! MioTae & A &3 H g 4TI & gad! = el oI Xg! Job-aieR gad
I SATAT fHaT 3R A RIF R o AR 1TRY & aRard &I 3oy fean|

fROE & SfuR, Hifedr &1 3ot feea RUd $xTege 3ith ggHH fagfaeR IS Tags
(MSTTETEY) H T TeT YT, AT 21 3R ! ITH! Hid 81 TS|

S °e B AR 22 ARG &1 Hifsar d R USRI gs, fSedh $MUR IR TITSRE! A
®gT & 3R T 3RIY ! § O 78 7R AFaRiepR Iccier BT A 7

3TART 3 Afeq H Fa1 3 fob 3= T8 1 SRl & 1 g &b} acar fufa oon g1 o difsar
& URAR DI PHig GATISI T TR &1 T3 82 U= A 39 ATHA H 36 I 1 HeH I
g7

TAUIHRE 7 39 YT &I dge fidmee 3R THIP HIR f&TT| RN &1 Hel ¢ fob oie
H1g NSd g € RIS Srerar it T § S 8T 8l 3R bR 9% a1y Ut prar |,

dl T8 Rt &1 &1 8 71, fcd TuTt o1 Yaga=itadr 3R JRa&m & IR+t Jara @g &
gl

TRAAY ¢ % 39 Ama | & SRl &t fIRwR foean mar g1 gFt 2 8 difsar &1 gam
IR Y AT HR I 1Y AT e b

3T TTUHIIRYT BT 59 HRATS F IHIE D1 o Tt & b A &) Fger S gift ok hifgan
P =g o

TATISHRET A & g & HieR favgd Ruid o= o &1 gl 3
- TR UTTH
CIE /LI



https://www.newsnationtv.com/Ghaziabad-Me-Mook-Badhir-Gangrape-Peedita-Ki-Maut-Par-NHRC-Sakht-UP-DGP-Ko-Bheja-Notice--20250827183110/
https://www.newsnationtv.com/Ghaziabad-Me-Mook-Badhir-Gangrape-Peedita-Ki-Maut-Par-NHRC-Sakht-UP-DGP-Ko-Bheja-Notice--20250827183110/

N JANTA SE RISHTA, Online, 28.8.2025
§%

Page No. 0, Size:(0)cms X (0)cms.

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

Janta Se Rishta
¥&-aiiR ATRY Fif$ar &t fid W NHRC I, T DGP & Wt Aifew

https://jantaserishta.com/local/uttar-pradesh/nhrc-strict-on-the-death-of-deaf-and-mute-
gang-rape-victim-sent-notice-to-up-dgp-nhrc-dgp--4234532

SHIDDHANT | 27 Aug 2025 8:47 PM
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National Human Rights Commission: NHRCﬁ@%WWﬁW%—WW
Hifgar & dfer Aid & Amvd | I3 foram 8. 9 AW § 3T 3 DGP 3R Mioarere &
DM & ife S &R 2 gl & oier 3t Rard Anf 8.

https://zeenews.india.com/hindi/india/delhi-ncr-haryana/ghaziabad/ghaziabad-nhrc-
cognizance-suspicious-death-deaf-and-mute-gang-rape-victim/2899187

Written By Zee Media Bureau | Last Updated: Aug 27, 2025, 10:26 PM IST

Ghaziabad News: JTSTd HFATISR AN (NHRC) H gut & TMHeTeTg fored H Teh Heb-stR
TR difsar &t dfe Aid & Ama & 9 forn 8. omanT 3 39 Aa & gt & gfe™
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NHRC takes cognisance of Zimbabwean student’s death after assault in Punjab

https://thenewsmill.com/2025/08/nhrc-takes-cognisance-of-zimbabwean-students-
death-after-assault-in-punjab/

Written By: ANI | Published on: Aug 27, 2025

The National Human Rights Commission (NHRC) has taken suo motu cognisance of
media reports on the death of a 22-year-old Zimbabwean student, who succumbed to
injuries at AIIMS Bathinda after being allegedly assaulted by a group of men in Punjab’s
Bathinda district. The victim, identified as Ziweya Leeroy, was pursuing graduation at
Guru Kashi University in Talwandi Sabo town. According to reports, Leeroy was allegedly
attacked on August 13, 2025, following an altercation with a security guard at the
university.

Police said Leeroy was assaulted by the guard, identified as Dilpreet Singh, along with
eight others. He had been undergoing treatment at AIIMS Bathinda but died on August
21, 2025. An FIR has been registered in the case.
Taking note of the incident, the NHRC observed that the reported facts, if true, raise
serious concerns regarding the violation of human rights and the safety of foreign
students studying in India.

The Commission has issued notices to the Director General of Police, Punjab, and the
Registrar of Guru Kashi University, seeking a detailed report within two weeks.
The NHRC has asked the authorities to provide information on the circumstances leading
to the assault, the action taken against the accused, and the measures being
implemented to ensure the safety of international students on campus.
According to the media report dated August 21, Leeroy had an altercation with one of the
university’s security guards a day before the alleged attack. The following day, he was
allegedly assaulted by the guard and his accomplices. The attack left him critically injured,
ultimately leading to his death after several days of treatment
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NHRC takes cognisance of assault, death of Zimbabwean student in Punjab

https://www.aninews.in/news/national/general-news/nhrc-takes-cognisance-of-assault-
death-of-zimbabwean-student-in-punjab20250827191129/

ANI | Updated: Aug 27, 2025 19:11 IST

New Delhi [India], August 27 (ANI): The National Human Rights Commission (NHRC) has
taken suo motu cognisance of a media report on the death of a Zimbabwean student who
was assaulted in Punjab. The student, identified as Ziweya Leeroy, succumbed to his
injuries at AlIMS Bathinda on August 21, 2025.
According to a statement from the NHRC, the victim was pursuing graduation at Guru
Kashi University in Talwandi Sabo town. According to reports, Leeroy was allegedly
attacked on August 13, 2025, following an altercation with a security guard at the
university.

Police said Leeroy was assaulted by the guard, identified as Dilpreet Singh, along with
eight others. He had been undergoing treatment at AIIMS Bathinda but died on August
21, 2025. An FIR has been registered in the case.

Taking note of the incident, the NHRC observed that the reported facts, if true, raise
serious concerns regarding the violation of human rights and the safety of foreign
students studying in India.
According to the statement, it has issued notices to the Director General of
Police, Punjab and the Registrar, Guru Kashi University, Bathinda, calling for a detailed
report on the matter within two weeks.
Accordingly, the Commission has examined the contents of the news report; if true, it
raises serious concerns about  potential human rights  violations.
According to the media report carried on 21st August, 2025, the victim had an altercation
with one security guard a day before he was assaulted by him and his accomplices on
13th August, 2025. An FIR has been registered in the matter, the NHRC added. (ANI)
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NHRC Issues Notices to Punjab DGP, Guru Kashi University Over Zimbabwean
Student’s Death

https://www.newsonair.gov.in/nhrc-issues-notices-to-punjab-dgp-guru-kashi-university-
over-zimbabwean-students-death/

Site Admin | August 27, 2025 12:22 PM

The National Human Rights Commission (NHRC) has issued notices to the Director
General of Police, Punjab and the Registrar, Guru Kashi University, Bathinda, over the
reported death of a Zimbabwean student. Taking suo motu cognisance of media reports,
the commission has sought a detailed report within two weeks.

It said that a Zimbabwean student was reportedly assaulted by a group of people, and he
succumbed to his injuries at AIIMS, Bathinda, Punjab, last week. The Commission has
observed that if the contents of the news report are true, it raises serious issues of
violation of human rights.


https://www.newsonair.gov.in/nhrc-issues-notices-to-punjab-dgp-guru-kashi-university-over-zimbabwean-students-death/
https://www.newsonair.gov.in/nhrc-issues-notices-to-punjab-dgp-guru-kashi-university-over-zimbabwean-students-death/

SAKSHI POST, Online, 28.8.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Sakshi Post

NHRC takes cognisance of unauthorised de-addiction centres in UP after man’s
death

https://www.sakshipost.com/news/nhrc-takes-cognisance-unauthorised-de-addiction-
centres-after-man-s-death-445494

Aug 27, 2025, 19:25 IST

New Delhi, Aug 27 (IANS) The National Human Rights Commission (NHRC) has taken
suo motu cognisance of unauthorised de-addiction centres being run in Uttar Pradesh
after a media report mentioned that a 38-year-old man allegedly died due to torture at
one such facility in Meerut.

The news report quoted an officer of the District Tobacco Control Cell saying that not
even a single de-addiction centre in Gautam Budh Nagar district is authorised and
registered with the authorities.

According to the press report, the man was alcoholic and was brought to a de-addiction
centre in Gautam Budh Nagar on August 17.

Within half an hour of his admission there, the deceased was referred to another de-
addiction centre at Meerut, where he stayed for two days.

However, when his condition deteriorated, the management informed his family, and he
was taken to the All India Institute of Medical Sciences (AIIMS) in the national capital,
where doctors reportedly declared him dead.

The family has alleged that he died due to physical torture at the Meerut de-addiction
centre.

Taking note of press report, the apex human rights body said the contents, if true, raise
serious concerns of human rights violations.

The NHRC issued notices to the Uttar Pradesh Chief Secretary and the state police chief,
calling for a detailed report on the matter within two weeks.

“The report is expected to include the status of de-addiction centres being run in the state
of Uttar Pradesh,” said the apex human rights body.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.
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NHRC Seeks Report From Punjab DGP In Zimbabwean Student’s Death

According to media report, the man was an alcoholic and was brought to a De-addiction
centre in Noida, Gautam Budh Nagar on August 17.

https://www.etvbharat.com/en/!state/nhrc-seeks-report-from-punjab-dgp-in-
zimbabwean-students-death-enn25082704145

By ETV Bharat English Team
Published: August 27, 2025 at 6:23 PM IST
2 Min Read

New Delhi: The National Human Rights Commission (NHRC) on Wednesday said it has
issued a notice to the Punjab Director General of Police and Registrar of Guru Kashi
University, Bathinda, over the death of a Zimbabwean student due to alleged assault on
him.

The DGP and the Registrar have been asked to submit a detailed report in connection
with the matter within two weeks.

"The NHRC has taken suo motu cognisance of a media report that a Zimbabwean student
was assaulted by a group of people and he succumbed to his injuries at All India Institute
of Medical Science (AlIIMS), Bathinda, Punjab, on August 21. Reportedly, he was
pursuing graduation at the Guru Kashi University in Talwandi Sabo Town of Bathinda,"
the Rights body said.

It is observed that if the report is true, then it is a serious violation of human rights. "The
Commission has examined the contents of the news report; if true, it raise serious issues
of violation of human rights. Accordingly, it has issued notices to the Director General of
Police, Punjab and the Registrar, Guru Kashi University, Bathinda, calling for a detailed
report on the matter within two weeks," the Rights body said.

According to the media report carried on August 21, the victim had an altercation with one
security guard a day before he was assaulted by him and his accomplices on August 13,
the NHRC said.

An FIR has been registered in the matter, it said. In a separate matter in Uttar Pradesh,
the NHRC has also taken suo motu cognisance of a media report that a 38-year-old man
died amid allegations by his family members of torture at a De-addiction centre in Meerut.

According to the report, carried on August 19, the man was an alcoholic and was brought
to a De-addiction centre in Noida, Gautam Budh Nagar on August 17. Within half an hour
of his admission there, he was referred to another De-addiction centre at Meerut, where
he stayed for two days, the Rights body said.


https://www.etvbharat.com/en/!state/nhrc-seeks-report-from-punjab-dgp-in-zimbabwean-students-death-enn25082704145
https://www.etvbharat.com/en/!state/nhrc-seeks-report-from-punjab-dgp-in-zimbabwean-students-death-enn25082704145

ETV BHARAT, Online, 28.8.2025

Page No. 0, Size:(0)cms X (0)cms.

However, when his condition started deteriorating, the management of the De-addiction
centre informed his family members, and he was taken to the AIIMS, New Delhi, for
medical treatment, where the doctors reportedly declared him dead, it said.

The NHRC has observed that the contents of the news report, if true, raise serious issues
of violation of human rights. Accordingly, it has issued notices to the Chief Secretary and
the Director General of Police, Uttar Pradesh, calling for a detailed report on the matter
within two weeks. The report must include the status of de-addiction centres being run in
the state of Uttar Pradesh.
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NHRC takes cognisance of assault, death of Zimbabwean student in Punjab

https://www.bignewsnetwork.com/news/278536298/nhrc-takes-cognisance-of-abault-
death-of-zimbabwean-student-in-punjab

ANI | 28th August 2025, 01:10 GMT+11

New Delhi [India], August 27 (ANI): The National Human Rights Commission (NHRC) has
taken suo motu cognisance of a media report on the death of a Zimbabwean student who
was assaulted in Punjab. The student, identified as Ziweya Leeroy, succumbed to his
injuries at AIIMS Bathinda on August 21, 2025.

According to a statement from the NHRC, the victim was pursuing graduation at Guru
Kashi University in Talwandi Sabo town. According to reports, Leeroy was allegedly
attacked on August 13, 2025, following an altercation with a security guard at the
university.

Police said Leeroy was assaulted by the guard, identified as Dilpreet Singh, along with
eight others. He had been undergoing treatment at AIIMS Bathinda but died on August
21, 2025. An FIR has been registered in the case.

Taking note of the incident, the NHRC observed that the reported facts, if true, raise
serious concerns regarding the violation of human rights and the safety of foreign
students studying in India.

According to the statement, it has issued notices to the Director General of Police, Punjab
and the Registrar, Guru Kashi University, Bathinda, calling for a detailed report on the
matter within two weeks.

Accordingly, the Commission has examined the contents of the news report; if true, it
raises serious concerns about potential human rights violations.

According to the media report carried on 21st August, 2025, the victim had an altercation
with one security guard a day before he was assaulted by him and his accomplices on
13th August, 2025. An FIR has been registered in the matter, the NHRC added. (ANI)
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NHRC notice to UP govt over death due to torture at de-addication centre in Meerut

The man was declared dead at AIIMS, New Delhi when brought from the centre for
treatment on August 19, 2025.

https://www.thestatesman.com/india/nhrc-notice-to-up-govt-over-death-due-to-torture-
at-de-addication-centre-in-meerut-1503477803.html

Statesman News Service | Lucknow | August 27, 2025 9:39 pm

The National Human Rights Commission (NHRC), taking suo motu cognizance of a media
report that a 38-year-old man died amidst allegations by his family members of torture at
a De-addiction centre in Meerut, Uttar Pradesh, issued a notice to the state government,
observing that the contents of the news report, if true, raise serious issues of violation of
human rights.

The man was declared dead at AIIMS, New Delhi when brought from the centre for
treatment on August 19, 2025.

Reportedly, he was shifted to this de-addiction centre in Meerut district from another
centre in NOIDA, Gautam Buddh Nagar district of Uttar Pradesh on August 17, 2025. It
is also mentioned in the news report that according to an officer of the District Tobacco
Control Cell, not even a single de-addiction centre operating in the Gautam Budh Nagar
district of Uttar Pradesh is authorised and registered with the authorities.

Accordingly, it has issued notices to the Chief Secretary and the Director General of
Police, Uttar Pradesh, calling for a detailed report on the matter within two weeks. The
report is expected to include the status of de-addiction centres being run in the state of
Uttar Pradesh.

According to the media report, carried on August 19, 2025, the man, who was alcoholic,
was brought to a de-addiction centre in NOIDA, Gautam Budh Nagar on August 17, 2025.
Within half an hour of his admission there, he was referred to another de-addiction centre
at Meerut, where he stayed for two days.

However, when his condition started deteriorating, the management of the de-addiction
centre informed his family members before taking him to the AIIMS, New Delhi for medical
treatment where the doctors reportedly declared him dead. His family members have
alleged that he died due to physical torture at the Meerut De-addiction centre.
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NHRC, India takes suo motu cognizance of the reported death of a man amidst
allegations of torture at a De-addiction centre in Meerut, Uttar Pradesh

https://indiaeducationdiary.in/nhrc-india-takes-suo-motu-cognizance-of-the-reported-
death-of-a-man-amidst-allegations-of-torture-at-a-de-addiction-centre-in-meerut-uttar-

pradesh/
By iednewsdesk | August 27, 2025

The National Human Rights Commission (NHRC), India, has taken suo motu cognizance
of a media report that a 38-year-old man died amidst allegations by his family members
of torture at a De-addiction centre in Meerut, Uttar Pradesh. He was declared dead at
AIIMS, New Delhi when brought from the centre for treatment on 19th August, 2025.
Reportedly, he was shifted to this De-addiction centre in Meerut district from another
centre in NOIDA, Gautam Buddh Nagar district of Uttar Pradesh on 17th August, 2025. It
is also mentioned in the news report that according to an officer of the District Tobacco
Control Cell, not even a single De-addiction centre operating in the Gautam Budh Nagar
district of Uttar Pradesh is authorised and registered with the authorities.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Accordingly, it has issued notices to the Chief
Secretary and the Director General of Police, Uttar Pradesh, calling for a detailed report
on the matter within two weeks. The report is expected to include the status of de-
addiction centres being run in the state of Uttar Pradesh.

According to the media report, carried on 19th August, 2025, the man was alcoholic and
was brought to a De-addiction centre in NOIDA, Gautam Budh Nagar on 17th August
2025. Within half an hour of his admission there, he was referred to another De-addiction
centre at Meerut, where he stayed for two days. However, when his condition started
deteriorating, the management of the De-addiction centre informed his family members
and he was taken to the AIIMS, New Delhi for medical treatment where the doctors
reportedly declared him dead. His family members have alleged that he died due to
physical torture at the Meerut De-addiction centre.
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NHRC Issues Notices to UP Chief Secretary, DGP Over Death at De-addiction
Centre

https://theindianawaaz.com/nhrc-issues-notices-to-up-chief-secretary-dgp-over-death-
at-de-addiction-centre/

Aug 27, 2025
AMN

The National Human Rights Commission (NHRC) has issued notices to the Chief
Secretary and Director General of Police (DGP) of Uttar Pradesh over the reported death
of a man at a De-addiction centre. Taking suo motu cognisance of a media report, the
commission has sought a detailed report on the matter within two weeks.

It said that a 38-year-old man died of alleged torture at a De-addiction centre in Meerut,
Uttar Pradesh. It added that he was declared dead at AIIMS, New Delhi, when brought
from the centre for treatment on the 19th of this month. The Commission has observed
that if the contents of the news report is true, it raises serious issues of violation of human
rights.
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NHRC 9 USITd # gHdl & d1¢ foraTed & o1 &1 Hid o1 I3 foran

https://jantaserishta.com/delhi-ncr/nhrc-takes-cognizance-of-death-of-zimbabwean-
student-after-attack-in-punjab-4234531

Gulabi Jagat27 Aug 2025 8:46 PM

New Delhi: I HHATYBR AN ( TILRE! ) J 22 qufy foraTed & B 1 Hid R
Hifsar Rarel o1 Taa; I3 form 7, Srga doie & sfés1 o # qout & T 99g gRT Hid
U Y gl fhU oM & a1 T dfdeST 4 g die faar o1 difean, forge! ugar foraar dkia
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el & SFYR, TR W 13 3R, 2025 B [AYfI=er & T JR&f e & iy fdare &
§1¢ HIAT IR W gHaT fodT 741 ol

gfery = g % iRig R feahia Rig 9™ & T s 7 o116 39 Al & a1y e gaa
foram 1| ST TR SfEST H FaTo! I XET T, Al 21 3R, 2025 &1 IH! HId gl TS|
AT & THITER gol o of T8 & | e R I dd §U TSR 3 Fal fos afg Rurd
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& IR BT T TR IR &) Fig & HiaR faga Ruie Anf g1

TSR 7 i1l @ gua &t uRfRufad, SRt & fRes o1 718 HRaTs 3R uRER
H RIS B o1 YRaf YR A & fole A fobe o 38 Ul & SR H BRI G Bl
FeT gl 21 3R o1 Hifsar YUl & 3uR, HUd g0 ¥ U o7 ugad oikig &1 fayfaaraa
& TP Y& RS Y TSI g3 AT 3T f&A, S 3R I Hifdl 7 HRIT dR W 31 W
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NHRC 7 faesh & &) 39 R USd & DGP &1 Aifed &R fhdr - NHRC ISSUES
NOTICE TO PUNJAB DGP

STANT A USTE & Stond 3R T BN [AYfdeerd & IPRER &1 Aifeq SIRT $R &l 9w §
feard omf g,

https://www.etvbharat.com/hi/!bharat/nhrc-issues-notice-to-punjab-dgp-over-death-of-a-
foreign-student-hindi-news-hin25082703856

By ETV Bharat Hindi Team | Published : August 27, 2025 at 5:40 PM IST
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NHRC takes cognizance of Palghar’s gas leak incident
Four workers died and two were injured in the industrial accident on 21 August.

https://www.deccanherald.com/india/maharashtra/nhrc-takes-cognizance-of-palghars-
gas-leak-incident-3699275

Mrityunjay Bose DHNS Last Updated : 27 August 2025, 13:39 IST

Mumbai: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of the incident of gas leak in a pharmaceutical company in Boisar industrial
Estate of Tarapur in the Palghar district on Thursday.

Four workers died and two were injured in the industrial accident on 21 August.
At the time of the incident, 36 workers were present.

Taking cognizance of news reports, the Commission has observed that the contents of
the news report, if true, raise serious issues of violation of human rights.

The NHRC has issued notices to the Chief Secretary and the Director General of Police
calling for a detailed report on the matter within two weeks.

“The report is expected to include the status of the investigation, compensation, if any,
provided to the next of kin of the deceased and the health of the injured workers,” the
Commission noted.

It said that the district authorities have initiated an enquiry into the incident to determine
the cause of the gas leak and assess if there were any safety lapses.
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NHRC issues notice to Maharashtra’s Chief Secretary and DGP over death of four
workers

https://www.newsonair.gov.in/nhrc-issues-notice-to-maharashtras-chief-secretary-and-
dgp-over-death-of-four-workers/

Site Admin | August 27, 2025 1:17 PM

The National Human Rights Commission (NHRC) has issued notices to the Chief
Secretary and the Director General of Police of Maharashtra over the reported death of
four workers. Taking suo motu cognisance of media reports, the commission has sought
a detailed report within two weeks.

It said that four workers died and two were injured after inhaling Nitrogen gas that leaked

at a pharmaceutical manufacturing unit located in Boisar Industrial Estate of Tarapur in
Palghar district of Maharashtra. It added that at the time of the incident, 36 workers were
present. The Commission has observed that if the contents of the news report are true, it
raises serious issues of violation of human rights.
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NHRC Issues Notice To Maharashtra’s Chief Secretary And DGP Over Death Of
Four Workers

https://globalgreenews.com/2025/08/27/nhrc-issues-notice-to-maharashtras-chief-
secretary-and-dgp-over-death-of-four-workers/

By Team On Aug 27, 2025

The National Human Rights Commission (NHRC), India, has taken suo motu cognizance
of a media report that on 21st August, 2025, four workers died and two were injured after
inhaling Nitrogen gas that leaked at a pharmaceutical manufacturing unit located in Boisar
Industrial Estate of Tarapur, Palghar district, Maharashtra. At the time of the incident, 36
workers were present.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Chief Secretary
and the DGP, Maharashtra, calling for a detailed report on the matter within two weeks.

The report is expected to include the status of the investigation, compensation, if any,
provided to the next of kin of the deceased and the health of the injured workers.

According to the media report, carried on 22nd August, 2025, the district authorities have
initiated an enquiry into the incident to determine the cause of the gas leak and assess if
there were any safety lapses.
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New Delhi News: TITISRI 3 UTereR § gdT U H IR 4fie! &1 {9 & ATH BT
IGCIKRIE]
https://www.bhaskarhindi.com/city/new-delhi/new-delhi-news-nhrc-takes-cognizance-of-
the-death-of-four-workers-in-a-pharmaceutical-company-in-palghar-1178888

27 Aug 2025 9:41 PM

HERTY & Y& Afrd 3R Srofdl & &l wwrg # At RUIE qa1 Syt # IR fHe! &1 Hid &1
HIHC New Delhi News. T80 HHAU®BR AN (TTTESRI) 7 HERTY & TR forel &
dRIR & AR TS &7 T Ry te ga1 Fufor gors & Arscior 19 & RaE 4 9R
P! Bt Yog b AT HT TWd: I o/ §1 AT 3 39 A H 5T & TF Jied 3R
e ARICRI (SToi) HI Aifed oIkt % &1 Jwrg & Rure aitt g

TIUGSRET - §YAR B U §IH OIR] B g DRI & | ST 3 3 Hifgar Rurel iR w@a:
T foran 8, foraw s 1 8 b 21 3T, 2025 1 HERTY & UIeTeR ol & dRIR &
ISR MG &7 T R T gar Fufur o1 § Argeior i1 & e § IR 4fie! &t 4y
81 718 3R 3 919 81 Y| g1 & IHT 36 HiH® A U

3TN A 59 HIHe H HERTY & o7 Aferd 3R Yferd HeTHaxIe Bl Afeq SRl &R <l Jwiig
¥ 3R AHA W favga Ruié At 31 39 Ty 8 smanT A Raid & o @t fRUfS, 7ae &
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NHRC member Kanoongo flags shortcomings in functioning of children’s home in
UP's Rampur

https://www.hindustantimes.com/india-news/nhrc-member-kanoongo-flags-
shortcomings-in-functioning-of-children-s-home-in-up-s-rampur-101756309523327.html|

PTI | Published on: Aug 27, 2025 09:15 pm IST

NHRC member Kanoongo flags shortcomings in functioning of children's home in UP's
Rampur

New Delhi, NHRC member Priyank Kanoongo has flagged various shortcomings in the
functioning of a "government-run children's home" in Rampur district of Uttar Pradesh and
alleged administrative "apathy" in the process for adoption of orphaned children at the
facility.

NHRC member Kanoongo flags shortcomings in functioning of children's home in UP's
Rampur

Kanoongo on Wednesday shared an undated video of his inspection of the children's
home, in which he looked visibly upset after inquiring from a senior official about the
administrative process, and not getting satisfactory answers.

There was no immediate reaction from the Uttar Pradesh government or the related
department.

Kanoongo wrote in a Hindi post that the video of the inspection of the government-run
children's home in Rampur district has been posted for public awareness and the
orientation of officials.

"The condition of the government institution that provides shelter to orphan children is so
bad that the superintendent does not even have basic knowledge about children and the
Juvenile Justice Act," he lamented.

In the video, the NHRC member even warned of consequences to the superintendent for
falling below the mark in his job.

"The superintendent himself is a permanent employee of the government, but all the
information is with contractual subordinate employees," he wrote.

The NHRC member flagged that the families of the missing children are "not being traced,
biometrics of the abandoned children are not being verified through Aadhaar".

He wrote that "thousands of people are on the waiting list to adopt orphan children, but
the indifference of the entire government machinery" towards the process of legally
freeing the children for adoption to families seems to be a "serious negligence".
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The officer even said that "there is no provision for adoption of children with disability,” he
added.

"As per the prescribed provisions of the Act, the record of inspection and review of

implementation of law by @RampurDm was also not presented; this situation is not right,"
the NHRC member said in his post.
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Hapur News - 1819 |4 STYDR SN & & {Ugics SN b1 T¢ H W fobam 1|
R JHSTIA! 7 35 T haT 3R & &1 JHrsll IR =i | SN A O 3R
fABRI DI UgH...

https://www.livehindustan.com/uttar-pradesh/hapur/story-priyank-kanungo-welcomed-in-

garh-national-human-rights-commission-member-discusses-local-issues-
201756329969994.amp.html

28 3{I&d 2025
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MRS AS ATHAT, T fAUTT & SRl ot el RTd & g1Rid f5d weil ug! FIR &

fad=r, NHRC A W) f ifew
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case-fake-leases-fisheries-department-officers-instructions-fir-11-809226

Atul Saxena | Published on -August 27, 2025
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AT HR a1 ST & US! &1 ol dileh § fTde BT fer, 3TaRT 3 39 HHd H et I
AU & IHIRT IR TH3AZIIR H1 & FHew AU § Ty & I ot Afey 9™t f6a B
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Loyola College Caught In Massive Academic Fraud Through lllegal Bible College,
Madras University Report Reveals Shocking Violations, An Exclusive Explosive
Exposé By The Commune — LRPF

https://thecommunemag.com/loyola-college-caught-in-massive-academic-fraud-
through-illegal-bible-college-madras-university-report-reveals-shocking-violations-an-
exclusive-explosive-expose-by-the-commune-Irpf/

By The Commune - August 27, 2025

The University of Madras has confirmed serious irregularities by the Loyola College in
Chennai after the university’s Inspection Commission reported that the Jesuit institution
was conducting its M.A. Philosophy programme at the off-campus Jesuit centre Satya
Nilayam in Thiruvanmiyur without approval. This action follows a series of complaints
submitted by the Legal Rights Protection Forum (LRPF) to different constitutional bodies
following The Commune’s report on the matter.

The detailed report submitted by the Madras University to the National Human Rights
Commission (NHRC), flagged “gross violations” of affiliation rules by Loyola College,
Chennai, in the conduct of its M.A. Philosophy programme.

This report from the Madras University came after the NHRC found Madras University
evasive over Loyola’s illegal M.A. Philosophy course, and warned them with conditional
summons.

From religious bias in admissions to flouting reservation norms and blatant non-
compliance, here’s a detailed breakdown of the major violations flagged in the report.

Fake Departments And Missing Students

The inspection team discovered that Loyola’s so-called Philosophy Department is nothing
more than a facade. There was no separate classroom, no faculty room, no departmental
library, no signage, and—most scandalously—no students present at the time of
inspection. Classes for both first and second-year students were being conducted in a
common seminar hall, with no evidence of actual enrolment.

This is not just mismanagement — it is a direct violation of the Syndicate’s rules on
infrastructure and affiliation, dating back to 2003.

Unqualified Faculty And Appointment Irregularities

The report exposes Loyola’s sham in faculty appointments. Many lecturers listed on the
college website don’t even meet the basic UGC qualification rules. Even worse, some
teachers are being counted as full-time staff at both Loyola and the Sathya Nilayam
Research Institute, a clear cheat and violation of university rules. To top it off, the
management hired staff—including the Principal—on its own, ignoring the mandatory
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university selection process. This blatant breaking of rules is nothing short of academic
fraud and shows how Loyola ignores laws meant to keep education honest.

Violating Tamil Nadu Govt’s Reservation Norms

Perhaps the most serious violation is Loyola’s blatant disregard for Tamil Nadu’s
reservation laws in student admissions. Despite multiple reminders, the management
failed to provide the mandatory category-wise admission data for the M.A. Philosophy
programme. This deliberate non-compliance undermines the Rule of Reservation, which
is crucial to ensure equitable access and opportunities for marginalized communities. By
both ignoring the submission of required admission data and bypassing the reservation
policy, the management flagrantly violated legal and ethical standards designed to
promote inclusion and fairness.

This is a violation of Government Order G.O.(D) No0.110 (22.05.2024) and University
Circular No.314 (24.06.2024). In short, Loyola has cheated the state’s social justice
framework.

“In view of the above findings and based on the Madras University Act, 1923, and the
University’s Statutes and Ordinances (2016), the University of Madras concludes that
Loyola College has not complied with UGC guidelines, relevant Government Orders, and
University norms in conducting the M.A. Philosophy Programme.“, the inspection report
said.

Timeline Of Events

The inspection report, submitted in August 2025, follows a string of complaints filed since
January alleging academic fraud, religious discrimination, and unauthorized operations
at Satya Nilayam run by Loyola College. Let’s take a look at when the investigation began
and how action was taken.

January 2025 — First Expose

In January 2025, The Commune published a report alleging that Loyola College was
operating an unauthorized extension campus at Satya Nilayam under the guise of an M.A.
Philosophy programme affiliated with the University of Madras.

The report highlighted that the programme primarily catered to Catholic seminarians and
Jesuit missionaries, raising questions of religious discrimination since admissions were
allegedly restricted to Christians.

Degrees issued to such students carried Loyola College’s and the University of Madras’
name, despite students never attending the approved Loyola campus.

Allegations also surfaced of financial misconduct, exorbitant fees, misuse of UGC funds,
and funneling graduates into missionary activities.

YouTuber Maridhas also published a video of the investigation on his channel.



THE COMMUNE, Online, 28.8.2025

Page No. 0, Size:(0)cms X (0)cms.

February 2025: Legal Rights Protection Forum Complaint To TN Governor

In February 2025, the Hyderabad-based Legal Rights Protection Forum (LRPF) lodged a
formal complaint with the Governor of Tamil Nadu, who is also the Chancellor of the
University of Madras, seeking revocation of Loyola’s autonomous status and Madras
University affiliation, investigation into Satya Nilayam’s unauthorized operations, action
against alleged academic fraud and discriminatory practices.

The petition alleged that Satya Nilayam was functioning under a separate Jesuit legal
entity, yet Loyola College was granting degrees in its name, thereby misleading students
and regulatory authorities.

March 2025: LRPF Appeals to Jesuit Superior General & FCRA Angle Raised

In March 2025, LRPF escalated the issue internationally by petitioning Fr. Arturo Sosa,
S.J., Superior General of the Society of Jesus, urging internal Jesuit intervention.
Allegations also expanded to include misuse of foreign funds under FCRA regulations,
large-scale misappropriation of UGC grants, citing disclosures from former Loyola
Principal Rev. Fr. Albert Muthumalai.

Evidence that Satya Nilayam’s official website was abruptly taken down after complaints,
and later reappeared with all references to Loyola College scrubbed.

The Governor of Tamil Nadu, R.N. Ravi, formally intervened by directing the University of
Madras to investigate, citing potential violations of university norms, secular education
principles, and even national security concerns due to the presence of foreign
seminarians.

Additionally, in March 2025, the Tamil Nadu Governor RN Ravi who also serves as the
Chancellor of the University of Madras, sought an explanation from the University
regarding the unauthorized operations of Loyola College’s off-campus center, ‘Satya
Nilayam.’

March 2025: Loyola College Alters Website, Erases Links

Following complaints, Satya Nilayam’s website was abruptly altered to erase Loyola-
University links, raising suspicions of cover-up. Despite repeated warnings, the University
of Madras has failed to act decisively. The case highlights misuse of minority autonomy,
systemic double standards, and demands urgent cancellation of affiliations and
accountability.

March 2025: Complaint Filed With TN Governor Again

LRPF filed a complaint with the Tamil Nadu Governor against University of Madras
Registrar Prof. S. Elumalai, accusing him of enabling large-scale academic fraud
involving Loyola College. The complaint alleged Loyola unlawfully ran its M.A. Philosophy
program at Satya Nilayam, an unapproved Jesuit centre, while issuing University of
Madras degrees since 1998. It cited evidence of unauthorized off-campus operations,
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website manipulation, and even “lost” affiliation records. LRPF demanded cancellation of
all such degrees, disciplinary action against the Registrar, and a criminal probe. Neither
Loyola nor Madras University has responded.

April 2025: Complaint Filed With NHRC

LRPF petitioned the National Human Rights Commission against Loyola College,
Chennai, alleging religious discrimination in its M.A. Philosophy program, affiliated with
the University of Madras. The NGO stated that the course is reserved exclusively for
Christian students, denying equal access to others and violating fundamental rights. This
followed LRPF’s earlier complaint accusing Loyola of running the program illegally at
Satya Nilayam, an unapproved Jesuit centre, while issuing Madras University degrees.
Allegations include fraudulent certificates, lost affiliation records, and misuse of visas.
Despite mounting pressure, Loyola and Madras University did not issue official
responses.

April 2025: NHRC Steps In, Loyola Accused of Religious Discrimination

By April 2025, the National Human Rights Commission (NHRC) took cognizance of
complaints that non-Christian students were being systematically denied admission to the
M.A. Philosophy course.

The NHRC issued notices to the UGC and the Registrar of the University of Madras,
seeking action taken reports. Complaints cited violations of Articles 15(1) and 29(2) of the
Constitution of India. LRPF also accused Madras University of shielding Loyola by
claiming that original affiliation orders from 1998 were “untraceable.”

May-July 2025: NHRC Escalates, Issues Conditional Summons

Despite repeated notices, both Loyola College and the University of Madras failed to
provide satisfactory explanations.

On 24 May 2025, NHRC reprimanded the Madras University Registrar and UGC for non-
compliance.

On 24 July 2025, the Commission issued conditional summons to both authorities,
requiring them to appear in person on 19 August 2025, unless detailed reports were
submitted in advance.

August 2025: UGC Inspection

University Grants Commission (UGC) committee carried out inspections of both the
Madras University and Loyola College on August 13-14, with both institutions
cooperating. On 16 August 2025, the University of Madras submitted a detailed report to
the National Human Rights Commission (NHRC) confirming serious violations by Loyola
(Autonomous) College, Chennai, in the conduct of its M.A. Philosophy programme. The
inspection, conducted in response to complaints, found multiple breaches of affiliation
rules, UGC norms, and state government directives.
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